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SHRI C. M. POONACHA : Some of
these air-conditioned coaches cost about
Rs. 1,40,000. The other special types,
non-airconditioned, cost between Rs. 34,000
and Rs. 40,000. Most of these are very
old coaches, they are about 30 to 40 years
old, and the Maintenance charges arc not
very heavy because they do not have perio-
dical overhauls as the normal coaches.
The normal coaches cost about Rs. 3,100
or Rs. 3,200 for broad gauge and Rs.
2,400 to Rs. 2,800 for metre gauge. So far
as the inspection carriages and other
special types of these inspection carriages
are concerned, the periodical maintenance
charges are not as high as compared to
the normal coaches. They are much less,
but separate accounts are not available.

=t wfew waw awwEd : § ag s
argar § 5 fewr formr PN #) 9T &
T FATQ F 9T @r 2?7 919 A A0y
T NS-9NT & (e HT W A7

a

~

MR. SPEAKER : You came late. It is
all over now.

AN. HON. MEMBER : Better late than
never.

MR. SPEAKER : In our Telugu language
there is a saying that when the eddy comes,
you will have to begin again.
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¥ SHRI C. M. POONACHA : We will

certainly make a note of this.
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SHRI C. M. POONACHA : The question

whether there have been instances of misuse
of the special saloons. ..

MR. SPEAKER : Are they permitted to
to take their families? That is the only
point,

SHRI C. M. POONACHA : Somc of
the dignitaries have had the privilege of
taking their families with them.
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MR. SPEAKER : “Only the President

will have the saloon; will it be considercd 2™
That is the question.

SHRI C. M. POONACHA :
a matter for consideration.

That is

PRODUCTION OF SCOOTERS

*689. SHRIS. C. SAMANTA :
SHRI O. P. TYAGI :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) the steps being taken to increase the
production of scooters and similar vehicles
to meet the shortage ;

(b) how many new licences have been
issued for the manufacure of other types of
scooters and motor cycles;

(c) the steps taken to boost up produc-
tion in thexisting units; and

(d) whether the prices of scooters and
motor-cycles are likely to come down from
the present level?
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THE MINISTER OF INDUSTRIAL
DEVLOPEMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a) to
(d) : A statement is laid on the Table of the
House.

Statement

(a) and (c) : In order to meet the growing
demand of scooters, Government have
decided to licence one more unit for the
manufacture of scooters.

Further, the scooter industry has been
included in the list of priority industrics
eligible for release of foreign exchange to
the extent of full utilisation of its installed
capacity. It is expected that with the
foreign exchange assistance provided to
the industry, the production of scooters
in the existing units during 1968 will be
substantially more than that achieved
during 1967;

(b) No new licences have been issued for
the manufacture of scooters and motor-
cycles. However, for the manufacture of
Auto-cycles, letters of intent have been
issued to five partics. Industrial licences
will be granted to them on their fulfilling
the conditions of the letters of intent.

(d) It is not likely that the prices of the
'scooters manufactured in the existing units
will come down in the near future, on
account of the relatively low volume of
production in each existing unit. In
order, therefore, to make available scooters
at cheaper prices among other considera-
tions, Government have decided to licence
‘one more unit of a sufficiently large capacity
80 as to achieve economics of scale. One
of the criteria laid down for sclecting
new scheme is the price factor.

SHRI S. C. SAMANTA : As regards the
fixation of prices for the scooters, the
hon. Minister has stated in his statement
that :

“It is not likely that the prices of the
scooters manufactured in the exis-
ting units will come down in the
near future, on account of the rela-
tively low volume of production in
each existing unit.”
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The existing units arc three. We heard
three or four years back that their instalied
capacity is 30,000 per year, but they are
producing only 19,000 to 20,000 every
year. May I know why steps have not
been taken against them for not producing
up to the installed capacity?

SHRI F. A. AHMED : So far as the
licensed capacity is concerned, including
the scooters and motor-cycles, the licensed
capacity is 78,500, and in 1967 they produced
65,965. I personally think that is a good
performance and we cannot complain so
far as the production is concerned. Now
we are making arrangements to make
foreign exchange available to them and it
will be possible for them to even expand
their present activities.

SHRI S. C. SAMANTA : Is it not a
fact that at present the registered demand
is 2,50,000 units and, if so, how can the
Government sit quiet with a production of
20,000 per year? The Government says
that one unit 'will be established. May
I know why that unit has not been estab-
lished for so long and whether the
recommendations of the West Bengal
Government and CMPO will be considered ?

SHRI F. A. AHMED : Two questions
have been posed by the hon. Member.
One is with regard to the demand. So far
as the demand up to the third Five Year
Plan is concerned, it was estimated at
60,000 per year. So far as the demand for
the fourth Five Ycar Plan is concerned,
the target of the demand is fixed at about
1,50,000, and we are developing the pro-
duction of scooters and similar vehicles
up to that demand. What the hon. Mem-
ber means is that there is an order for
2,50,000 scooters pending up till now.
It is for that reason that the Government is
considering the questing of giving licences
to one big unit in order to meet the
present demand.

So far as the specific proposal from
West Bengal is concerned, about 190
applications were received after we had
advertised for applications. Out of these,
17 applications have been selected by the
licensing committee and again a sub-
committee has been appointed to place
before the Government three or four pro-
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posals so that out of that at least one or
two may be considered.
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SHRI R. BARUA : From the statement
it appears that the low production of the
scooter units was due to non-availability
of foreign exchange and Government
propose to give the full foreign exchange
now. In that case, how is it that the
Government fecls that the scooter prices

will not come down, because there will
be full production?

SHRI F.A. AHMED : The licensed
capacity of all these units is about 12,000.
Unless and until the scooters are produced
on a large scale, it will not be possible for
these units to bring down the prices. There-
fore, we are considering the question of
giving a licence to such a unit which can
produce scooters in large numbers. That
will enable us to bring down the prices.
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SHRI SRADHAKAR SUPAKAR :
There are certain types of scooters for
which there is a great demand whereas for
other types, there is no demand practically.
May I know the number of persons on the
waiting list for different types of scooters,
if he has got the figures? Secondly, what
is the foreign exchage component in terms
of money in respect of these different types
of scooters?
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SHRI F. A. AHMED : I have not got
the figures in terms of moncy, but I have
given the percentage of components pro-
duced indigenously. I have not also got
the figures about the demand for particular
types, but whatever is being produced, that
is being sold out.

SHRI SEQUEIRA : Is it a fact that in
1967 the scooter factories had the installed
capacity and they had the licence to import
components but they were not able to pro-
duce more becausc there was shortage of
tyres? If this is a fact, has the situation
been corrected and, if so, what steps are
the Government taking to ensure that it
docs not recur?

SHRI F. A. AHMED : So far as the:
shortage of tyres is concerned, I had occa-
sion to acquaint thc House sometime ago:
that this shortage had taken place because
of a continous strike in one of the compa-
nies in Bombay. The situation has not
improved and 1 am told that in another
company also strike is threatened. So,
in order to overcome the shortage we have
allowed imports of tyres for about two
or three months. Unless and until this
strike position improves it is very difficult
for me to give an assurance how far we
will be able to producc tyres according to
the requirements.

SHRI P. VENKATASUBBAIAH : In:
the statement supplied by the hon. Minis--
ter it is said that after sanctioning the
necessary foreign exchange the factory will’
go into full utilisation of the installed
capacity. In that case, what would be its
impact on the bringing down of the price
of scooter? Secondly, what is the control’
this Government is having on the private
sector industry so as to determine the correct
price of the scooter? May I know whether
there is any cost accounting procedure
that is being maintaincd by Government?

SHRI F. A. AHMED : These matters can:
be considered, but my experience is the
moment a matter is referred to a cost
accountant or to the Tariff Commission
generally the result is that they give figures
much more than what is even asked for by
the concerns. So far as the effect on the
price is concerned, I have said that as long
as the production is not very big it will be
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very difficult to bring down the cost of
production.

SHRI JYOTIRMOY BASU : May I
know (a) what is the black market price of
scooter as against the controlled price;
and, (b) how the price of scooter in India
compares with the price in other countries
like Italy, Japan and Britain?

SHRI F. A. AHMED : I do not know if
there is any blackmarket and, therefore,
I cannot say what is the blackmarket price
(Interruptions).
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SHRIF. A. AHMED: So far as the price
of scooter is concerned, exclusive of excisc
duty and surcharge the price of Lambretta
is Rs. 2388-63, the price of Vespa is Rs.
2402 and the price of Fantabulous is Rs.
3200.

ot vy fowg ;=T A I A
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SHRI F. A. AHMED : I have not got
whe pricz of scooter in ltaly and Japan.

ot Ay fowg : S¥ arfaw Afad
THCST FF TOFT qIg H fAd )

SHRIJYOTIRMOY BASU : Sir, he has
not answered my question how the price of
scooter in India compares with the pricc of
scooter in other countrics.

MR. SPEAKER : He has said that
he has not got the information,

SHRI JYOTIRMOY BASU : What is
his Ministry doing with such a large staff?

MR. SPEAKER : That is not for me
to say.

SHRI KRISHNA KUMAR CHATTER-
JI : Sir, in my State of West Bengal an
applicant for a scooter has to wait for
years and, at the same time, scootcr is
available in the black market. If it is a fact,
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is the hon. Minister considering the desirabi-
lity of having a venture in the public sector
for the manufacture of scooter?

SHRI F. A. AHMED : Only yesterday
when I was in Calcutta 1 was shown a
prototype of the scooter which is manu-
factured by onc of the firms in Calcutta.
As I have said, therc were nearly 191
applications cut of which the Licensing
Committee selected 17 as being suitable for
the purpose of licences being issued. We
have again appointed a sub-committec to
place before the licensing Committee thiee
or four proposals for the Government (o
take a decision.

SHRI KRISHNA KUMAR CHATTER-
JI ': Sir, my question about thc public
scctor factory has not been answercd.

SHRI F. A. AHMED : We have no
such proposal.
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SHRI LILADHAR KOTOKI : The
Hon. Minister has stated that due to
the strike in the tyre factory the Government
has permitted the import of tyres. May I
know whehter any steps have been taken
to resolve the strike to that scarce foreign
cxchange is not frittered away in importing.
tyres which can be manufactured here?

SHRI F. A. AHMED : Steps have been
taken by both the Central and the State
Governments to bring the two parties to-
gether and persuade the strikers to give up
the strike while the dispute is adjudicated
by the Conciliation Board but, so far
as the labourers are concerned, they have
not taken any action to recsume work.

MR. SPEAKER : Next questicn,  Shri
Chandra Shekhar Singh.

SHR1K. N. TIWARY: Sir, this question
should not be taken up because there is
no Bihar Government now.

MR. SPEAKER : Shri Chandra Sheckhar
Singh is absent. Shri Bhogendra Jha—
absent. Both are absent, So, he need not
worry. It is not taken up.

IMPORT OF SYNTHETIC YARN

*691. SHRI BAL RAJ MADHOK :
Will the Minister of COMMERCE be,
plcased to state :

(a) whether it is a fact that the State
Trading Corporation has been importing
synthetic yarn from Japan and Italy at
prices higher than the standard intcrnational
prices of this yarn;

(b) if so, the difference between the
standard international pricc and the price
being paid by the State Trading Corporation
on different qualities of imported yarn;

(c) whether it is also a fact that it has
resulted in huge loss of foreign exchange
to the country; and

(d) if so, the steps takcn to prevent the
loss in future?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHR!
MOHD. SHAFI QURESHI) : (a) and
(b). S.T.C. has made purchases from
Japan and Italy at competitive prices.

(c) No, Sir.

(d) Does not arise.





